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1, Humar...C }\aughqla ., sonfdaughter/wife of .,S.L,\r.aa’ldxga.“..ﬂmg‘ R

08

‘r“r-tnwllllr!unuuinml

_g:g;@ﬁ“ —) R, £, St PN years, belonging to BLHUAR. STATE. GOUERNNENT
service and presently working as R@Sﬁ:iﬁ)l/&g{"ieﬁ?4ﬁﬂﬁlsj:ﬁ@?}'

.ST_{,) ~Ugi¥e herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

ﬁ(’o&\w A.  DRetalls of movable assets
- / {Assets in joint name Indicating the extent of joint cwnership will also have to be
(‘ﬂ";@\'/, =" given)
05-9' Sr. | Description Seif Spouse Dependant-1 | Dependant-2 | Dependant-3 |
HKo. Name(5) y Names Ebc. Name
{1} | Cash
080 1) |Depositsin BRI, BVA
% % Banks, Financial | jpo00]- UDI)&F!T.LF‘ ROMRE URENDRA
© Non-Banking [ .0/~ . N MOTHER) RA
Financial Y AR, Earei ] i CF ATH g g)
Companies ﬂmng JW,*" ' .
(i) | Bonds,
Debenturas and o
Shares In N 1L T 1 Ly
companies N1 N e A A
(v) . ;Jtﬁgr E:;::Iéal IPPF-13500 Uﬂmjglﬁ Komgry
NSS, Postal NIL IDE NIl | NIY
Savings, LIC -
Policies, etc
{v) E»:;aetglﬂmr;icles po-; uk Ak URMILA RumdRz
s of 219 V' T :
e o) N DEVE NEL NI
(vl) | Jewellery (give
details of '
weight and N1L NiL | NIL NIL NIV
value)
(vii} | Other assels,
such as values L ;
of claims / N NIL NI NIV NIL
interasts -

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books if the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the incame of the
employee.
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n. .

Detaijls of Immovable assels
[Note: Properties in joint ownership indicating the extent of joint ownership will
alsa have to be Indicated]

Description Selt

Spause Dependant-1
Flaal] Name

_No.
)

Agricuitural Land

~ Location(s)

- Survey number(s)

- Extent {Total
measurement)
~-Current market value

NI

Dependant-2.
_HName | Etc.Name _

NIV

NIV

{n

‘Non-Agricultural Land

- Location(s)
- Survey number(s)
- Extent (Total i
measurement)
~Current market value

pi

(i)

NIV

NIL | NIL

Buildings (Commercial
and residential)
Location(s)

- Survey /door
nymber(s)

- Extent (Total
measurement)

- Current market
value

NIV

NIL | NIL

NIV NI

@)

| =~ Extent (Total

| = Current market

Houses / Apartments,
etc.

= Location(s)

- Suryey /door
number(s) ' NIL

measurement)

value

NL | NIV

Nar o pNE

v

Others (such as
interest In property)

NI

NIL| ANIL

NLL NI

(2)

1 glve herein below the details of my liabilitles / overdues to public financial
institutions and government dues:- ;

[Note ; Please give separate details for each item)

Sr.
No.

Description

Name & sddress of Bank /
Financial Institutions(s) /

 {3)

(i} Loans from Banks |

{1i} Loans from financial
institutions i

Amount outstanding as
on 54654209 )

Ocpartment (s)
!

ST, Boxxing Read PaJna

322912-5¢€ | —

itl) Government Dues:

&) dues to departments
dealing with government

accommogdation

NIV

NIL

(b) dues to departments
dealing with supply of

WBE

NIL

NIL

{c) dues to departments
dealing with supply of
electricity

NIV

NIL
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(d} dues to departments
dealing with telephones

NI

NIL

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

MEY-

NI

(f) Other dues, If any

Niv

NIL

(b)

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Giva also Permanent

Account Number (PAN)]

ACK No-32 3412140512
Ay ~(2020-214)
PAN - BAGPc3103D

NIV

(ii) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]

yURS

NIV

| (Hi} Sales Tax [Only in

case of proprietary
| business]

NEL

NIL

(iv) Property Tax

c.

GPF/CPF/PRAN No.
Gender -

Date of Birth

Class/Group -
Cadre

Home District 3=

MTL

ANIL

Bersonal Detall

| 110134059035 ]

CE ] o

\

15 lat se

arnNa

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.S.- Blhar Secretariat Service ete.)

| samAsSTLPUR ]

! [5le ]2 lul |alg [F | wommrw

E {A/B/C)

I hereby declare that the above details are true to the best of my
knowledge and belief,

PIat:e:..PAIA/.A ......
Date; .5'.1.93-:,/.2-5—".?.—1

Note:

Signature qu{l&,\ﬁ'ﬂ%ajﬁ—

Name of Employee: HUM.H.RICHANCH ALA
pesignation:.. RESEARCH JREFRENCE ASSISTANT
Departmen::,.\[f. DEN. .. MMANDAN... . LIBRA P\\/

Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper wi
in prescribed format.

th computer typed (single side)

Kumas) C,Mﬂcﬁfl_j‘_&_



